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CENTRAL ADMINISTRATIVE TRIBUNAL PRINCIPAL BENCH
ORISR 67/ 200072 L
Rleu belhi° this the 3/ day of Nowaube::’,ZElt’.lOf’i;3

HONABLE MR.S,R,ADICEVICE CHAIRMAN(R) ,
HON *BLE oR';Af:‘\iEoA,vALLI-,;mEmaER (2)

K .8, Nagpal, R

Technical. 0ff'1cer'c">~"
National Institute o? Science
Communicauon&;" S

B e

DraK S.Krishnan Marg, : B S
Neu Delhi=12  deseeA pplicant?,

(By Adwocates Shri M,A Krishnamurthy)

Counc1l of - Sclentifi-c
& Industrial Research,

through the Diractor Genaral‘“
Anusandhan - Bhauan,

2, Rafi m'ja_rg_,

New Delhisd

x.xSn :

1,

25 National Institute of Science;
Communi-ca tion - through the
Direcmr Inchar@, a
DroK S Krishnan Marg, ) .
' New_Delh;=12 o .;.'...{’ReSpondents%E.

(By Advocate: Shri lzap:ll §ham:a>)

fpplicant impugns respondents! OM dated 93,2000
and seeks a direction to respondents to allow him to

continue to work as Technical OfficerfC! u,eify 1343913

2/  Admittedly applicant who joined National
Institute of Science 6ommdn1c§lti,on._(uhich is onse of the
labs.' affiliated to CSIR) on 301277, was promoted as
fechnica]_. Qf‘f‘icer-ﬁ; on 9;“59‘:2386 and as Technical Officer
131 on 1":",541‘388.’ The next higher post is that of Techgical
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Officer €' As per. applicant’s oun avemments in

para 4”‘32 4%3 and 4"*’4 of OA, the posts of dif‘f‘erent
while the post\,qf,‘]'e_,cbnical_.ﬁqf,‘f'ice: 'B,’v is in Group III
(4)% that of Tchnical Dfficer’C' is in Group III(5)/
The,.p romo tions to various plQ-StS. in a éroup are made

in acc ordance With Merit and Nomal Assessment Scheme
(MANAS); details of which are at Annexure=I from which
it is. s,ea; that merit promotion is confered to Scientis
in QrGUp i\l(7) to Eimu_p,'i\i-(é),_gnd}fechnical Staff in
Grow IIT (3) to 11I(6), Technical Staff in Group IIT
are given merit promotion only if they have qualificatior
for sntry into GmUp i\l, and entry level qualifications
for GrOUp I\l(‘l) are

"Ist class N.Scf*/lst Class BE, or M Tech/NE/
mass/m v,Sc./mﬁ%ham/ph.n(Sc) n

N Applioant who has 2 B_A_Frqm Kanpur University
in 1978; an MA in Sociology from Meerut University in
191; a Dibloma in Printing fechnology (Library) from
U.P Tech’;Board in 1974; and a P:G:Diploma in Book
Publishing from Delhi University in 1990, claims

that he has the af‘orementioned entry level qualification
in as}nucﬁ as the PG inloma in Book Publishing i.s%3
according to him,equivalent to a bd.degree in Sciencs

or other di sciplines’%

_ Ty oy :

4’ In this connection, he relies/para 1 234 of
Annexure:f,{mﬁﬁs vhich states that c2ses for squivalence
of qualification may be referred to CSIR Hys for approval
before notification/consideration for assessment purposes
and while taking adninistrative decision in respect of
existing employees ag on 3'?12'*-‘?8_1, guidelines suggested b
Keilagh Chandra Committae including other relevant
f“actors will be kept in viewd
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Reliance is also placed on para 9 4(b) of the Kailash
Chandra Report (AnnexurerII) uhich,uhile 1isting the
qualifications to be considered equivalent on functional
bési%‘?"‘ under_the heading Printing & Production, has
listed_,Q,,Zyrggﬁ_ad bip_l_qrqg,in B“ooki__,w Publishing to be

equivalent to a PG 'Dﬂegrea‘%‘éEi

57 _ _ From this it is clear that uhile for the Punctiom
purposes of Printing and Production, a 2 years PG Diploma
in éqq_k Publishing would be considersd equivalent to a

PG Degres, there is no sgacific avement by applicant

in the Dé,that _his ‘sphere of dgt:_ies and responsibilities
as Technical officer 'C' would be confined & Printing

& Production alona, It is true that in para 3 of his
rejoinder dated 258932000, applicant has stated that te

is in Charge of the Princting S ction looking after

6 prin ting machines but that does not necessarily mean
that throughout his tenure as Technical Officer fc!

he l-;oql'd be assigned the reSponéibility of Printing Z

Produ cti_oﬁ atloma’;i;;:j

b

&; ‘ ,Rtesp_qnd_e‘n't,s'”qrg,'al,sq on record in their reply

Q@

as stating that applicant uas promoted as Technical
Officer 'C' by the Institute itself without reference

to CSIR to detemine the equivalence of applicant;s
qualification despite the gpecific requireaments of para
1274 of MANAS Scheme?

] 74 Under the circumstance, if after giving

" applicant 2n opportunity to shou cause against reversion,
and consideration of his reply, res;;ondtﬁnts) by impugned
order dated 3532?20007'13\!@ reverted applicant for not

pOSSessihg the entry lswl qualifications of Group fV(‘l)
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as.prescribed by MANAS and thus not being eligible for
merit promotion it cannot be said that respondents
have acted illegally', arbitrarily or improperly so

as to warrant any judicial interference in this OAJ

throughout besn outstanding nothing contained in this
order Will preclud® respondents themselves from
considering applicants prayer for being promoted as
Technigcal Officer. -;.C?_,Si‘ymp? thetically, in accordance
with rules and instructions, if they afe so disposed

to doid

8¢ Ssubject to uhat has been stated in para 4 abova,
the OA is dismissed? No costs? .
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( DR.A,VEDAVALLL. ; (S.RLADICE Yy -
MEMBER (2 VICE CHAIRMAN(A).
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